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Item Nos. 04 & 5(i) & (ii):-   
 

       
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 

 

[Through Physical Hearing (Hybrid Option)] 
 

Original Application No. 259 of 2020 (SZ)  
With 

Original Application No. 02 of 2021(SZ)  
With 

Original Application No. 23 of 2023(SZ) 
[Earlier O.A. No.185 of 2022 (PB)] 

 
 

 

IN THE MATTER OF: 
 
 

Tribunal on its own motion SUO MOTU based on 
the News Item in The Indian Express, Newspaper 
dt: 09.12.2020, “Andhra town Eluru hit by 
„mystery‟ illness, traces of lead, nickel in blood 
samples”, News Item in The Times of India, 
Newspaper dt: 08.12.2020, “Heavy metal content 

in water caused mysterious disease in AP”, & 
News Item in NDTV, dt: 09.12.2020, “Lead, Nickel 
found in blood of people with mystery illness in 
Andhra Pradesh”. 

And  
The Chief Secretary of Govt. of Andhra Pradesh 
and Ors. 

...Respondent(s) 
WITH 

 
Tribunal on its own motion - SUO MOTU based 
on the News item in The Hindu, edition dated 
15.12.2020, Kolleru (West Godavari Dt.) “Mystery 
illness raises concerns over Kolleru pollution”. 

 
And 

The Chief Secretary to Govt. of Andhra Pradesh 
& Ors. 

…Respondent(s) 
WITH 

Daram Govinda Rajan. 
…Applicant(s) 

Versus 
 

National Wetland Committee,  
Rep. by its Chairperson,  
New Delhi and ors. 

...Respondent(s) 
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Date of hearing: 05.01.2026. 

 

CORAM:      

HON‟BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON‟BLE DR. PRASHANT GARGAVA, EXPERT MEMBER     
 

O.A. No. 259/2020(SZ): 

For Applicant(s):            Suo Motu. 
 
 

For Respondent(s):          Mr. K. Ravindranath for R1 to R7. 

 

O.A. No. 02/2021(SZ): 

For Applicant(s):            Suo Motu. 
 
 

For Respondent(s):           Mr. K. Ravindranth for R1 to R8. 

 

O.A. No. 02/2021(SZ): 

For Applicant(s):            None. 
 

For Respondent(s):           Mr. K. Ravindranth for R2 to R11.  
 

 

ORDER 
 

 
 

1. The Andhra Pradesh Pollution Control Board 

(APPCB) awarded the work to M/s. NEERI in November 2022 for 

carrying out a comprehensive study on Kolleru Lake, as per the 

directions of this Tribunal. 

 

2. NEERI submitted its interim report in February 2024, 

which was reviewed by the APPCB. Thereafter, only on 

01.01.2026 the APPCB reviewed the draft report titled 

“Comprehensive Scientific Study to Save Kolleru Wildlife Sanctuary 

and Wetland of Kolleru” and issued instructions to include certain 

additional information in the final report. This additional 

information includes the inventorization of industries in the area, 

the quality of effluents generated and their disposal, the 
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quantification of domestic waste generated, and the waste 

entering Kolleru Lake. 

 

3. When the interim report was filed by NEERI as early 

as February 2024, the PowerPoint presentation thereafter has still 

not been made. The APPCB appears to have taken the matter 

very lightly, despite the alarming issues concerning Kolleru Lake 

and the metal content in the water allegedly causing mysterious 

diseases, which were taken up suo motu by this Tribunal. The 

reasons stated for the delay are themselves mysterious, 

notwithstanding the fact that the matter has been listed on several 

occasions and the APPCB has repeatedly sought time to obtain 

the report from NEERI. 

 

4. Despite the passage of five years, the actions 

expected to be taken by the authorities are very disappointing. 

Today, the interim report has been filed through the APPCB, 

which refers to the instructions issued to NEERI for inclusion in 

the final report and to the management plan, dated 03.01.2026. 

 

5. Therefore, we direct Respondent No. 2, namely the 

Special Chief Secretary, Government of Andhra Pradesh, 

Department of Environment, Forest, Science and Technology, to 

convene a meeting with all stakeholders, including the APPCB 

and NEERI, to whom the studies have been entrusted, at the 

earliest, and in any event on or before 21.01.2026, and to file an 

action plan report on the next date of hearing (i.e. 09.02.2026), 

without fail. 
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6. Post the matter on 09.02.2026. 

 

     
     

     Sd/- 
Smt. Justice Pushpa Sathyanarayana, JM 

 

 Sd/- 
Dr. Prashant Gargava, EM 

 
 

 O.A. No.259/2020(SZ) & 
O.A. No.02/2021(SZ) & 
O.A. No.23/2023(SZ)  
05th January, 2026. AD. 
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